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Twenty-first Report of the Commit-
tee on Private Members' Bills and
Resolutions.

—_—

12.48 hrs,

PUBLIC ACCOUNTS COMMITTEE
FIFTH-SIXTH AND FIFTH-EIGHTH REPORTS
SHRI SEZHIYAN
I beg to present the following Reports
of the Public Accounts Committee: —

(1) Fifty-sixth Report regarding
action taken by Governinent
on the recommendatjons con-
tained in their Eighth Re-
port on Chapter II of Audit
Beport (Civil), on Revenue
Receipts, 1870 relating to
Customs.

(2) Fifty-eighth Report regarding
action taken by Government
on the recommendations con-
tained in their Fifth Report
on Audit Report (Civil), 1870
relating to the Ministry of
Works, Housing and Urban
Development.

1249 hrs.

COMMITTEE ON PUBLIC UNDER-
TAKINGS
TWENTY-FOURTH [REPORT

SHRI AMRIT NAHATA (Barmer):
1 beg to present the Twenty-fourth
Report of the Committee on Public
Undertakings regarding action taken
by Government on the recommenda-
tions contained in their Sixty-fifth
Report (Fourth Lok Sabha) on Min-
ing and Alhed Machinery Corpora-
tion Limited, -

Re: CORRECTION TO UNSTAR-
RED QUESTION NO. 2206—contd.
Y gww W WO AT : HEIW WG
g At gT B W% A4 fomw A
FY Wor W AT FE @G & W9 HY A4
faeT &7 sa1 M) Fifza faar #T Ay
T foa w1 7

IR ARG : TH &I F HIANT
e qR freme 9 |

ot pew wyeged : ofel

(Kumbakonam):

1894 (SAKA) Welfare of S.C. & 238
S.T. Comm. Report
oW § waT 7, oY ¥ FT AT |

MR. SPEAKER: That is not the
custom here. When the Papers are
laid, they are not read here.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): ©On a point of
order, Sir I see a statement correct-
ing his answer being laid by Shri
K. C. Pant against item No. 4(1).
Under the Rules, he has to read it

{Interruptions).

MR. SPEAKER: That has been
laid on the Table,

SHRI JYOTIRMOY BOSU: This is
improper and irregular,
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The Papers laid on the Table are
not read here.

12.50 hrs.

COMMITTEE ON WELFARE OF

SCHEDULED CASTES AND SCHE-
DULED TRIBES

TWELFTH, THIRTEETH ANp FOURTEENTH
REPORTS

SHRI B. K. DASCHOWDHURY
(Cooch-Behar): I beg to present the
following Reports (English and Hindi
versions) of the Committee on the
Welfare of Scheduled Casles and
Scheduled Tribes:—

(1) Twelfth Report regarding
action taken by Government
on the recommendations con-
tained in their 'Thirleenth
Report (Fourth Lok Sabha)
on the erstwhile Ministry of
Steel and Heavy Engineer-
ing—Reservations for Sche-
duled Castes and Scheduled
Tribes in Heavy Engipeering
Corporation Limited.
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(2) Thirteenth Report regarding
action taken by Government
on the recommendations con-
tained in their Fifteenth Re-
port (Fourth Lok Sabha) on
the Ministry of Railways
(Railway Board)—Reserva-
tions for Scheduled Castcs
and Scheduled Tnbes in In-
dian Railways,
Fourteenth Report on the
Mimmistry of Ste:] and Mines
(Department of Steel)—Re-
servations for and employ-
ment of Scheduled Castes and
Scheduled Tribes mn (1) Hin-
austan Steel Limiled (Head-
guariers Organisations); (i)
Bhilai Steel Plant; (iii) Rour-
kela Steel Plant. (iv) Durga-
pur Stee; Plant and (v)
Bokaro Steel Limited

RE. CORRECTION TO UNSTARRED
QUESTION NO 2206—cuntd,
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I will ask the Minister to explain
it in the House.
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THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
(8HRI K. C. PANT): The statement
has been laid on the Tahle of the
House. If you desire, I can read it
however, you want me to give the
essence of the matter, it is like this.
Two questions were tahled on the
same day—Unstarred Questions, The
Hind} versions are the game. In



